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. Deployment of Mobile Squad.

. Lekhpal and respective Gram Pradhan are made in-charge of preventing

burning in their jurisdiction.

. Field level officials are responsible for group of village and monitor the fire

incidents regularly and interact with farmers to prevent burning.
Access to OCEMS data to the public

862, SHRIDEREK ' BRIEN: Will the Minister of ENVIRONMENT, FOREST AND
CLIMATE CHANGE be pleased to state:

{a) the reasons as to why the data from the Online Continuous Emissions

Monitoring System (OCEMS) 1s not being make accessible to the public;

{b) whether the Hon'ble Minister of State, MoEF&CC, on 16.03.2020, assured
the House that this is available in the public domain, but the site https:/cpch.nic.in,
has blocked the data to all, except those whose industries are registered with the CPCEB;

{c)y whether the Ministry plans to make this information available to general

public; and
{dy if so, the details thereof, if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF ENVIRONMENT, FOREST
AND CLIMATE CHANGE (SHRI BABUL SUPRIYO): (a) to (dy CPCB developed Central
Portal for accessing data pertaining to the highly polluting 17 categories of industries,
Grossly polluted industries in Ganga basin, Common effluent treatment facilities, sewage
treatment plants and Common Facilities for disposal of Biomedical and hazardous

waste.

Data available at Central Portal is reported by industries on self-monitoring and
reporting purposes and not owned or generated by CPCB, hence not shared in public
domain but used for monitoring of compliance based on SMS alert system. However,
CPCB shares real-time data pertaining to temperature of combustion of Common

Biomedical Waste Incinerators to public through its website.

Further, CPCRB provides access of its central portal to SPCBs/PCCs for their
monitoring. The data of OCEMS 1s accessible to public through the official websites
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of State Pollution Control Boards through the websites of SPCBs/PCCs, as detailed

below:—

S1L No.  State/UT

Weblink of the webpage

L.

10

11.

12.

13.

14.

15.

16.

17.

18.

19.

Andhra Pradesh
Arunachal Pradesh
Assam

Bihar

Goa

Gujarat

Haryana
Himachal Pradesh
Karnataka

Kerala

Madhya Pradesh
Maharashtra
Odisha
Puducherry

Punjab

Sikkim

Tamil Nadu

Telangana

West Bengal

http://aprtpms.ap.gov.in/publicview. html

There is no industry requiring OCEMS
https://pcba.ridas.in/

bpchcems.nic.in_
hitp:/fgspeb.glensservercom/GSPCB_ONLINE/index. himl

https://gpch. gujaral. gov.in/webcontroller/viewpage/

online-monitoring-system-dashboard
www.hspebcems.nic.in
http://envirologicig.com/public/dashboard/industries
https:/kespeb. goviin/onlinemonitoring. himl
https:/ikeralapch. glensserver.com/public/graph. html
https:/iesc.mp.gov.in/online/

httpwww.mpceh. goviin/Online CEMS.php
http:ilospebrtdas. com
http://ppec.glensserver.com/PPCC_ONLINE/index. himl

cpebridms.nic.in User Id @ computersection.ppch
(@gmail.com Password : ppeb(@1234

115.114.10.198:8080/enviroconnect/serviet/
com.aipl.pls.web.admin.AdminServiet

(1) htip://117.232.97.121/Reallime tpch cac/index. himl

(2) http://117.232.97.121/RealTime_tnpch_cac_new/
index. himl

http://183.82.41.227:8080/enviroconnect/agms

http rwww.whpceb. goviin/cmsdata. php




